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IN THE CENTRAL ADMINISTRATRIVE TRIBUNAL : HYDERA 'i?ENCH

—

AT HYDERABAD

C.A,No,277/93 Date of Otder:d,.12.95

BETWEEN : N

1. Union of iImndia, rep. by -
Genersl Mensger, S.E.Rly., g
Garden Reach, Calcutta-43, .

2. Divisiomal Persewmwmel Officer,

South Easterr Railwsy,
Visskhapatnam, .+ Applicants, .
ANWND
1.G.Swaminmaidu, S/o Lst= Rama
Murthy Naidu, Nandamuri e
Wagar, Gopalapstnam,
Visskhapateam.,
2, The Authority urder P,W,Act

ard the Asst, Commissioner :
of Labour, Visakhapstnam. .. Respondents.

Coumsel fer the applicants e« Mr. N.R.Devraj

Coumsel for the Respcmdents .« Mr K.K.Chakravarthy

CORAM:

HON'BLE SHRI JUSTICE V.NEELADRI RAQ : VICE CHAERMAN

HON'BLE SHRI R.RANGARAJAN : MEMBER (ADMN,)




0.A.277/93 Dt.of orderz4 12 1995

—_— f

S _per Hon'ble Shri Justice V. Neeladri Rao; Vice Chairman
i i

73

Heard Shri N.R. Devraj, leapned counsel for

the applicant and Shri K.K.Chakfavarthy, le{a'i-ried counsel
N

for the respondents. N
2, The respondents in Pw“go.g/91 have(‘filjed this

oo % {

OA praying for setting aside the ordesr dated 9.9,92

passed by the Authority under Payment of Wages Act

; |
(Asst .Commissioner of Labour, Visakapatnam) in PW 9/91,

| .

3. For the reasons st;ated in the order Adated
4.12,.1995 passed in OA 36/93, this application has to be
_?‘;'Pg A

..l .
returned for prafering an appeal before the proper forum.

) ~
4, Return this OA for prefering an appeal before

the proper fofﬁn-.

W\ m\a\\
(R .RANGARAJAN) , (v. NEELADRI RAO)

Member (Admn} Vice Chairman
Dated:The 4th December, 1995 }
Dictated in the Open Court ;k ) SQ
| “Lal L
mvl ¥~Deputy Registrar(J)Cg «

To
1. The General Manager, SE Rly,
Garden Reach, Union of India. Calcutta-43.

2., The Divisional Personnel Officer,

SE Rl Visakh
de AN !(xuz;c?kural@tnﬂ'ﬂomt and the A.sst.Comnissioner
of Labour, Visakhapatnam.

4. One copy to Mr.N,R.Devraj, SC for Rlys CAT.Hyd,

5. One copy to Mr.K.K.Chakravarthy, Advocate, CAT. Hyd.
6. One copy to Library, CAT.Hyd,.
7. One spare copy.
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TYPED BY CHECIE. 27
COMPARED BY APPEQVLD )
IN THE CENTRAL ADMINISTRATIVE Tiw:
HYDERABAD BEWCH AT HULBRAT..D
/ . , . ‘/-—w
- 7 THE HON'BLE MR.JUSTICE V.SEELALEIE..
| S VICE CH.IEIH
— \“ : AND _—
) L : THE HON'BLE MR.R.RANGARAJAN sM(A)
L o | DATED: ({~1) 1995
'\‘—# o _ ' : OR DE R/ JYOGMENT.
.‘! -
- o
D‘I OA./R"I’L./C IA.NO.
in '
0.ad0. 27 4%
-.J A
" T.ANO, , - (W.P.No, )
- .
- 18s3tte? and Tnterim directions .

Refovw e;usz PoPoA )

owed. ~—.
‘ —
posed of with directions.

Di
Di
Digmissed as withdrawn.
Dishissed for default.
o:dered/ReJected.
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